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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 31.07.2020 (FRIDAY) 

        COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson, Hon’ble Mr. Justice Anant Bijay Singh, 

Member (Judicial) and, Hon’ble Mr. V.P. Singh, Member (Technical) 
 

  For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  I.A. No. 1681 of 

2020 in Comp. 

App. (AT) (Ins) 

No. 1393 of 2019 

 

Phool Chand Goel 

Vs. 

Avneet Goyal & Ors. 

Yogesh Aggarwal Abhishek Tandon 

   

  For Admission (Fresh Cases) 

2.  Comp. App. (AT) 

(Ins) No. 523 of 

2020 

 

V.V. & Sons LLC 

Vs. 

Bajaj Herbals Ltd. 

 

Shyam Babu Baishya   

3.  Comp. App. (AT) 

(Ins) No. 650 of 

2020 

 

Shiv Shakti Inter Globe Exports (P) Ltd. 

Vs. 

K.T.C. Foods (P) Ltd. & Anr. 

Manoj K. Singh  

4.  Comp. App. (AT) 

(Ins) No. 651 of 

2020 

 

Edelweiss Asset Reconstruction 

Company Ltd. 

Vs. 

Nishiland Park Ltd. 

 

R.P. Agrawal  

5.  Comp. App. (AT) 

(Ins) No. 653 of 

2020 
 

Kundan Care Products Ltd. 

Vs. 

Amit Gupta & Ors. 

Prithu Garg  

6.  Comp. App. (AT) 

(Ins) No. 656 of 

2020 

 

Saturn Prefab India Pvt. Ltd. 

Vs. 

Jayhind Steel Traders 

Vijayesh Atre  

7.  Comp. App. (AT) 

(Ins) No. 657 of 

2020 

 

Punjab National Bank 

Vs. 

Supriyo Kumar Chaudhuri & Ors. 

Avinash Mohapatra  

8.  Comp. App. (AT) 

(Ins) No. 658 of 

2020 

 

Ascot Reality Pvt. Ltd. 

Vs. 

Ajay Kumar Agarwal & Ors. 

Anand Sukumar Ankit Raj 

   

  For Hearing 

9.  Comp. App. (AT) 

(Ins) No. 474 of 

2020 
 

Sanjeev Kumar  

Vs. 

Aithent Technologies Pvt. Ltd. & Anr. 

Charu Sachdev Rishabh Bansal 
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12:00 Noon 

  For Admission (After Notice) 

10.  Comp. App. (AT) 

(Ins) No. 274 of 

2020 

 

 

Amit Bharana 

Vs. 

Gian Chand Narang 

Resolution Professional for Apex 

Buildsys Ltd. 

 

With 

Apoorv Agarwal  Abhishek Anand-R1 

11.  Comp. App. (AT) 

(Ins) No. 291 of 

2020 

 

 

Nitin Sharma 

Vs. 

Gian Chand Narang Resolution 

Professional for Apex Buidsys Ltd. 
 

Apporv Agarwal Abhishek Anand 

 

 

 

 

 

  Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 
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2. Reception             -sd/- 
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